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MINISTRY OF RAILWAYS
[North Central Railway (Contruction Department)]
NOTIFICATION
Prayagraj, the 27th January, 2025

operation of such railway project.

S.0. 670(E).—In exercise of the powers conferred by sub-section (6) of Section 20F of the Railways
Act, 1989 (24 of 1989) Railway (amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the said Act), the
Central Government hereby appoints the Arbitrator mentioned in column (2) of the table below to perform the
functions as such authority under the said Act, with effect from the date of publication of this notification in the
Official Gazette, in respect of the Special Railway Project of “Etawah Bypass” in the State of Uttar Pradesh relating
to district mentioned in column (3) of the said table for the purpose of execution, maintenance, Management and

TABLE
Sl. No. Officer District
1) ) ®)
1. Commissioner, Kanpur Division, Kanpur Etawah

[E-F. No. NCR-HQOCENG(GEN)/6/2023-O/0 CE/CONST/NORTH/HQ/NCR (Computer No. 83817)]
VIPIN KUMAR, Chief Administrative Officer (Construction)
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